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(c) if so, what itepa Government have taken 
through UNO and international influence to 
prevent auctioning of properties of refugee* 
from Bast Bengal ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH); (a) Ye*, 
Sir.

(b) Yet, Sir.

(©) Government have brought tW* to the 
notice of tbe United Nation* High Oonunb* 
tinner for Refugee* during hi* recent visit to 
India. Government are also bringing this to 
the notice of the international community 
through diplomatic channel*. An assurance 
has been sought from the Pakistan Government 
that the property of the refugee* would be 
protected and returned to them when they 
return to their home* in East Bengal

PtN M i wfco outtft to la4ia from Cqrlsa

•612. SHRI PHOOL CHAND VERMA * 
Will the Minister of EXTERNAL AFFAIRS 
be pleated to state :

(a) whether much progress ha* not been 
made so far in regard to the implementation 
of lndo»Ceylon Pact;

(b) how many person* have so far arrived 
in India from Ceylon under the Pact; and

(c) the number of Indian* who have been 
given Ceylonese citizenship under the Indo- 
Ceylon Pact ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) 
The Indo-Ceylon Agreement of 1964 prescri­
bed ft period of 15 yean for its implementa­
tion. Tbe necessity to make various prior 
arrangement* had jonwwfeat delayed actual 
repatriation under the terms of the Indo- 
fepeyton Agreement of 196*. Both Govern* 
■tents are tt^ng necessary step* to carry out 
■Mr obligations*

(b) 22093 stateless penoa* were granted 
p Dflftm cito*hip and repatriated to India 
fc^er the 1964 Agreement upto the end of 
|priU97L

(c) 15091 stateless person* were accepted 
as Ceylon citizens upto the end of April 1971 
under the 1964 Indo-Ceylon Agreement.

Rebel Nagaa Secret Tiea with rw tlga  
Gowntrlee

*614. SHRI K. LAKKAPPA: WiU the 
Minister of EXTERNAL AFFAIRS be pleased 
to state:

(a) whether the rebel Naga* have secret 
strong tie* with some foreign countries ;

(b) if so, the names of such countries with 
whom Naga Rebels have relations; and

(c) the steps taken or likely to be taken to 
break such relations ?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EXTERNAL AFFAIRS 
(SHRI SURENDRA PAL SINGH): (a) and
(b). Some of the misguided Naga* have been 
maintaining contacts with Pakistan and China.

(e) Government have, on several occasions, 
protested to the Governments of Pakistan and 
the People** Republic of China, asking them 
to desist from giving help to underground 
Naga* and interfering in our internal affair*.

Tbe Governments of Nagaland and Mani­
pur and the Security Forces are vigilant. 
With improved intelligence and the co-opera­
tion of the villager*, they have been able to 
effectively curb clandestine traffic along the 
international frontier.

Brvtal Treatment Meted oat byPakietaa 
to Indiana in Palriataai Jaila

*616. SHRI S. M. BANERJEE :
SHRI G. Y. KRISHNAN:

WOi the Minister of EXTERNAL AFFAIRS 
be pleased to state i

(a) whether Us attention ha* been drawn 
to the newt-item in the S m n m  (Delhi dated 
25th April# 1971) that brutal treatment was 
meted out to the Indian National* who have 
been imprisoned by Phkjgtan authorities just 
because they happened to stcay into their 
territory f




